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Hrmm Ciovernmend being a speclator. The
Central Government being a sister Congress
Covermment, 1 have my own doubis
against the Mysore Ciovernment. May |
know whether the Central Governeent is
Roing to think in terms of boosting up this
mincral production in Mysore State and
bringing cerinin  national minernl highways
linking ooe mineral centre with  another
thereby liokiog the pors which are very
imporiant for expori potenptial. Sir, as 1 said
In the beginning, this is an important
question pertaining o & national fssus and
not an issue perlaining to Mysore State only.
There arc two  importany areas, one in the
Bellary-Hospei area where ihere are heavy
depositg of minéral ores and from where
through cerfain ports they could be trans-
poried, and the other is tbe  Chickanayigan-
palli oren theé ore from where can be trans-
poned through Mangalore and  some other
poris,  There is necessity for naional
highways conpecling these areas amd pons,
Will the hon, Minister give a calegorical
assurance thal he i going (0 link these
mincral arcas and pors by mnational high-
ways T Will he also assure thot they will
take Karwar Fort as a0 important port for
improvement T T would like fo know from
him whether a dock will be established
there T What will be the pssurance of this
Minister so far ac boosting wp of mineral
production is concerned 7

SHRI JAGANATH RAD : Sir, mioes
and mineral development is a Sume subject.
Ifthe Setate Government wants assistance
from the Centre it will be considered, We
have not given any financial assistapce. The
Mational Minera] Development  Corporation
bas taken up iroo ore mines at Donapalai
which are in Bellary and Hospet areas and
dlgo in adpoining arcas. Regarding the
development of Karwar, the question will
arise when the Ramaadurg area is developed.
1 agree that Mysore coniains very rich
deposits of major minerals, It i3 the Slate
CGovernments  that take up  development
work.

SHRI N, SHIVAPPA : What is the linan-
cinl assistance you have given ?

SHRI JAGANATH RAQ : They lawve
pot asked for any  financial assivance, No
financial assistance has been given.
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THE MINISTER OF STATE IN THE
MINISIRY ©OF PETROLEUM AND
CHEMICALS AML MINES AND METALS
(SHEL D. R, CHAYAN) © (a) The Govern-
ment have agreesd o weoperate with Iran
in the selling up of 2 joint veoture in
lran for ihe produeciion of ammonia, a
greatcr part of which will be imporied by
Indin for use in the ferblicer industry.
Pending the catablishment of the said joine
vemiure, the Governmenl have also agreed
o facilinate the sale of ammonia from the
existing plant in lrom o Indian buyers.

(b) The quanptity to be imporied, the
price and other detailed terms are yet (o be
determined.,

ciand (d). Ammonia to be Imported
from i1he joinl vesdure i Iran s proposed
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to be used in a public sector ferilizer Tac-
tory. ™o final decision has been taken as
1@ the location of this faviory.  As regards
the import of ammonia from ihe existing
plant in Iran hy Indion buvers which India
has apreed 1o facilitale, decsion will be
tak=n in individun] cases on merils.

(2] In wiew of the above amswers the
gquestion does no arie, The Tata Tenilizar
PFroject 15 bewng  considered  separately on
meris,

SHRI HIMATSINGEA :  The pro-
duction of fertilisers in 1the coumrey s in
very short supply and large guandigies of
lertilisers will have 10 be imported colting
huge foreign cachange. In view therenf,
what is the position now so far as the
application of Tatas feriliser project s
concerned 7 Has it been shelved or is it
B3ing 10 be sanctioned T 1T it is shelved,
what will be the effect on production of
Tertilisers

SHRI D, R. CHAVAN : | have already
answered this guestion in reply 1o pant [e)
of the Question.  In view of the ansawer
Eiven, the question dmcs nol arise, The
Tata Fertiliser Frajeet is being considered
scparately on merits,

SHRI HIMATSINGKA |
decision gomg 1o be made 7

When is the

SHEI D. R. CHAVAMN : Thal will
nake sometime because all the projects are
belng considered, intiuding the Taa lertie
lizer Project,
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SHRI D. R. CHAVAN ; 1 have already
piven the answer. | have said that Taa
Fertiliser Fropect i $lill under considera-
tion, I has not been cancelled,  The
quesiion that bat been put s what is being
done with regard v the impore of ammania.
1 saidd that the Oovernmend of India will
cooperate with the Government of lran for
the purpose of establshiug a joinl venlore
for producing ammania which will be utilised
in the public secior project here in the
fertiliser andustry.  As regards the ammanga
that s produced in the petro-chemical com-
piex in Iram, the impart of that ammonia
for cach individunl case will be considered
ot meeril.  That I have answered already.
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SHRI D, . CHAVAN :  The palar ks,
that ammons will be produced in a joim
vepture which would be epablished there
in collaboration with the Governmaent of
India and the Gowvernment of lran, The
ammoma that would be produced there
will be uvsed in che public secor. 5o far
ns the ammenia which would be impornied
from the perro-chemical complex, lmn, §s
concerned and g0 far as the Tma ferriliser
project is concermed, as | have already
stated, the maner is under considermion.

SHRI W. SHIVAPFA @ Before [ come
to the question, [ would seek your permis-
sion to point oul that the diehards in the
Cabinet have alwnys come in the way of
improving our relationship with Iran,,,

MR. DEPUTY-5FEAKER : Thar is
net the matter befisre ws,  The supplement-
ary should be within the ambit of the main
Question ond not beyond that.  IF it arises
oul of the main Quenion, it is alrighs ; but
you should not go beyond the ambit of the
main Question,

SHRI M, SHIVAPPA @ I is a question
of our internatiomal relationship. If thers
& a conflict of opinion in the Cabinet, how
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can there be o unanimous opimon 7 0L i
only the background that [ am  putiing
through you 10 1he Minlsier—whedher there
1 unanimily or nol.  The dichards i ihe
Cabinct have always come in ihe way of
improving our relationship with loan as B
well known that there is a lobby working in
Tavour of L. A, R. which does not wani our
relations to be improved.  ls this Governs
ment aware of the fact that 1he collabara-
Aken belween the povate and the public
sector in a form of assisting cvoived in the
cave of Gugrgt Fertiliser has worked vory
sucoessfully 7 1s Government thinking of
evolving 1he same type of mechinery if
ammonia is imporied and wsed for manufic-
wure of Teriliser and how soan 7

SHRI D. R. CHAVAM @ As | have
said, the quanthy e be imporned, the price
and oither detailed fernre ae yel io bo
sentled.  That is concerning e import of
ammonia from a privale seclor

SHRI N, SHIVAPPA © Poth private

and poblic sector, A paolicy has been
evolved there.
SHRI D, R. CHAVAN : B0 far as

impor of ammonia from public sector i
concerned, it has yel 10 be edablished by
the Government of lran and by 1he Govern-
meot of India.  The ammaonia that will he
produced there will Be uied in the public
seclor propecis. o far ns impont from the
prro-chemical complex in Jran i= con-
commed, each andividual pary  will be Mree
to import that liquid ammenia ond  we  will
facikitate the sale of th's ammwnia o the
buyers in the couniry,

EHRI R. K. AMIN : You know very
well that the Government’s policy in ihe
beginning was not to allow the import of
ammopia ; it was only when Iran agreed 1o
make collaboration with uws that we agreed
o import ammonia.  When that agreement
was discusied in the Houwse, the Minisler
wszured us that i would be a simullancous col-
laboration—we would exporl salt and would
establish a sali-bosed indusiry in Tram and
Tram will give us the ammania.  Dven in the
Tmia fertiliser scheme, the impon of ammaonin
was linked with the export of saft ; ciherwise
i owaEs mot :ﬁ:mpml'ql in lncaie the plang
even at Mithapur, In view of thesc facis,.
will the Government establish a collabaration
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with Iran inso Far o salt-hased chemical
industry 15 concerned amd the import of
ammonia will be linked, a5 vonceived at that
tume, with the expori of saly, and of thae is
done, will Mithapur be the st losation 3

SHRI I, R. CHAVAM
gestion for astion.

That is o sug-

SHRI R. K. AMIN
Will you accept that policy !

™M Suggestion,

EHRI DR, CHAVAM  We may consider
the suggestion.

SHRI R. BARUA : Tor the last lew
years there has been ke debme poing on
whether liquid ammonia should be the feed-
siack far ferviliser or maphrha, and as 3 re-
suft of that, preduchon of fertiliser could
no be proceeded with, We know it for
cerlain that naphtha in Imdia will he in shor
supply for years to coms and, on the other
hand, there is a ghet of liguid ommenia ows
side.  Will the Government take a firm
decision (0 encournge produciion of  feriilia
sef by allowing lguid omendnea on easy
terms  and therebwy not ollvo Tara femilisers
i be bogged down ?

SHRI DL R, CHAVAMN : This quesion
has been antwersd. The answer that has
been given ks this @

“*The Governmeni have ogreed 1o
co-operate with (lran in the s¢lling up
of o joint veniure in lran for the pro-
duction of amnwmnia.’”

A preater parg of it will be snported for
ute n fentiliser  factorice,  Pending the
estoblishment of ahe said jrint venture, the
Government have also agreed o facilitace
1he snle of pmmonin from the exisling plam
in Iran 1o Indian buyers.

SHRI SAMAR GUHA @ May 1 know
the tolal, requiremment of ammenia in our
country, the amount imporied from cuiside,
and the amount produced indigenously 2
May | alsa kmow what scheme CGovernment
have taken up to make India seif-sufficient
in the production of smmonia and also
whether it s a fact that in the Dhanbad
Fuel Research Institute they have developed
a melhod to prepare ammonin Trom coal
and ihey hove submitied the scheme to
Government and if so, the reaclion of
Government thereto 7
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SHRI D, R. CHAVAN: About 1he
coalbased plamis, 1 hove  been acliing

repeatedly in s House tat there aro thres
proxcts under consideration of Covernment,
one 1o ke locoted at Romsaguncam, anotler
in Talcher in Orissa State ond the third in

Korba in Madhya Prodesh, ANl these
proposals  are  under  consideration  of
Government,

B far as the import of liquid ammania
15 concerned

SHRI SAMAR GUHA : Tl
first give the toual  requirement of
COUTATY . ..

SHRI D, R, CHAVAN @ That will
depened upon  how many  plants will he
hased on liguid ammaonia.

shanld
thi

For the time being, therc are thees
prokets which are to be based on imported
liguwd ammoenia,  One i3 by Oocidentals al
Visakhopaipam  and  the  second i Al
Mithapur and the third is a1 Paradip. S0
fsr as Mithapur is concerned, for a period
of sewen wears, the quamtity required is
125 milliom wonnes ; so far as ihe Occidental
i concerned. | do mot remember 1he figure,
S5 far a3 Paradip is concerned, 1he quantity
that is to be flmported will be about
100,000 ronmes or thercabouls,

S5HR1 SAaMAR GUHA @ He has rot
answered onmy of my questions,  He has not
ansacred my last question about Dihanbad.
The Dhankad Fuel Rewarch Institute has
developed @ methad  For the proparatien of
amm:onia front coal, and they bave submiried
that scheme o the Central Government,
What ix the reaclion of C overament ihere-

@

ta .

SHRI In K. CHAVAN @ 1 have men-
ticped abowr thn scheme alveady, and it is
called the coal-based gaisification :cheme,
1 have said that based on the W:If*‘lal-iﬁﬂi-
tion, there arc three projects. ..

SHRI SAMAR GUHA @ 1 have come
10 know this from the persons concormed
thenselves, They complain that ammonia
is being imported from oulside, whereas
they have developed an indigenous procoss,
They have met me and complained to he
that still ammonin s being imporied, and
Government  have not taken any motice of
it
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MR. DEPUTY-SPEAKER: For how
lomg i the hon, Member o go on like

this T The hon. Minister says that he has
answered the guestion alrendy and he says
that he has Qully satisfied the Houwe.

SHRI CHINTAMANI PANIGRAHI :
May | know the mome of the pany which
has been granted Dicence lor the setiing-up
of the proposed  feriliser faciory ar Paradip
based on ammonia T May 1 alw koow
whether the impory ol liguid ammonia iz
going 1o slart (romy 1he current year, that
is, 1989-70, and I so, the woral quantity of
fermiliser n be rerocduced, and  what thz
position will be a1 the ¢nd of the wear
%7071 7

SHEI 1. R. CHAVAMN @ 1| have men-
tiomed already thar there are three proposals
ln bhe based on maporied ammonia which
are under comideration. The one at
Paraship  has been  spomsored by Saho Jains,
That is alse based on imponed ammonin.

Regarding the feriliser thar s likely 1o
be produced in the country, ihe targel has
heen fixed for 1the Fourth Five Year Man, and
e dotal mstalled capacity that s envisaged
is abouy 37 million tonnes, and the produce
tiom i Dkely (o be alsut 3 milllon tonnes
by the end of the Founth Plan, that is. by
1973-74,  We expet that there would be o
shonfall of abowr &7 million woanes by
1973-74, becawse the consumpiion woubd
be abour 37 million tonnes a3 againgt the
preduction of 3 million onnes

MR, DEPUTY-SPFEAKER
Howr Over.

Question
Mow, shon notice question.

SHREI KEANWAR Lal GUPTA : The
next guestion  was very imporiant and thar
was regarding the conduct of the Depury
Law Minisier.  That may be answered,

ol $IT ATH TA © W HTETHT
g7 gara & gar fzam )

EHRI BAL RAJ MADHOK @ We have
submitted to you again and agam that m
least ten questions should be tnken up every
day, But we have been seeing during the
Inst one week ihal only four or five questions
are tovered......

MR. DEPUTY.SPEAKFR : 1 fully
agres with 1he hon, Member, but then hon,
Members shol'd co-operate with ihe Chair,



27 Oral Anpeers

SHRI M. L. SORDHI: Minisiers
shou'd be honcst and siraigh? forrwarl.

o TiE mw : FIWIT T oI K oA
AEETT AL FOA, TH AT FA |

o} T AT T WTH FIAIT R
T gaTE & F=r f3ar &y

ME. DEPUTY-SPEAKER : | have
sald nothing ahout it
SHRI KANWAR LAL GUPTA @ Yaou

have saved ihe Prime Minmier. It i a
very imporant guesiion and B should he
answenoed.

MR, DEPUTY-SPTAKER @ Mow, shor
notice question.

SIMORT MOTICE QUTSTION
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THE MIMISTER OF ETATE IN THE
MIMISTRY OF HEALTH AND FAMILY
PLANNING ; AND WORKS, HOLUS-
ING AND URBAN DEVELOPMENT
(B, 5. MURTHY) : (a} to {c). On the
dernand of the workers of the company
for the payment of dearness allowance at
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rates  pald 1o Ceatral Government ¢me
jhnyees, a dupule arose betweesn the eme
plovees and the management. This Jispute
was referred by the Delhi Adminisiea ion
to the Industrial Tribunal for adjudics. won
in January 1967 and iz sl sub-judice,

To press their demand for disrnesn
allowance, large numbers of  employecs
began 1o obsenmt themsclves  from  their
place of duty duning shiflis from aboue April,
1968,  In terms af the peavisions of the
payment of Wages Act, ithe managemen:
imposed wage cws for such absonce,

SHRI M, L. SONDIIL ;

i ap2insd the ILOY conventson.

This wage cul

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTIT AMD FAMILY
PLAMMNING ; AMI) WORKSE, HOUSING
AND URBAN DEVELOPMENT (S5HRI
B 5 MURTHY' = On 2l July, 1969, afier
a gate meeting in front of the factory, a
large body of employess and  athers  Tierced
their eniry into the faciory premiscs and
are olleged 1w hove commidied arson ond
other criminal acte,  As a reswlt, the <om-
pany suffered o loss of o liegls over Rs, 2
lakhs,

Cerwain arreits  have been made of
alleged ollenders amnd ihe question of launch-
ing prosccwtions is under consideration. On
the gquestion of dearness allowance, Ciovern-
ment musl aaturally await the results of
the legal and adjudicslion proceedings.
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